
Fi !e No. RCD-04/2 12022-Regu latory-FSSAI
Food Safety and Standards Authority of lndia
(Regulatory Compliance Division-State Unit)

(A Statutory Authority under Ministry of Health and Family Welfare)
FDA Bhawan, Kotla Road, New Delhi-110002

To

Date: 26th April,2022

The Commissioner of Food Safety of all States/UTs

Subject: State Food Safety lndex-2021-2022-reg.

Sir/Madam,

As you are aware, FSSAI has been evaluating the performance of State/UTs
based on compliance to food safety parameters through State Food Safety lndex to
create a positive competitiveness among States /UTs to improve Food safety
ecosystem and ensure availability of safe and healthy wholesome food to general
public.

2. FSSAI has initiated the process for State Food Safety lndex for 2021-2022. ln
this regard the online portal (www.fssai.qov.in/sfsi) for uploading data for State Food

Safety lndex 2021-2022will be made Live from 27.04.2022. You are requested to
provide the requisite data of financial year 2021-2022 for State Food Safety lndex on

the SFslportal positively by 10.05.2022. The login credential for uploading the data
are the same as provided earlier at the time of SFSI-2020-2021.

3. The evaluation will be done by a Team of Evaluators comprising of members
from FSSAI as well as external experts for which deliberations may be held through
video conferencing for necessary verification and obtaining further information as
required.

Kindly ensure an early action in this matter.

(Parveen.lfirgar)
Joint Director (RCD)


